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up a co-operative Food Processing I"dustry 
in Ludeng in district Aaigarh: 

{b} if so, when: and 

(c) if not, the reasons therefor? 

THE MINISTER FOR TEXTILES AND 
MINISTER OF FOOD PROCESSING IN-
DUSTRIES (SHRI SHARAD YADAV): (a) to 
(c). The Ministry of Food Processing Indus-
tnes have no much proposal under constel-
lation. 

Sentng up of new units In any area Will 
depend upon several factors like availability 
of raw-matenal and other Infrastructural 
facilities etc 

[English] 

Food Processing Industry in West 
Bengal 

6410. SHR! SATYAGOPAL MISHRA: 
Will the MInister of FOOD PROCESSING 
INDUSTRIES be pleased to state. 

(a) whether there IS any proposal under 
consideration to set up any Food Processing 
Industry In West Bengal dunng Eighth Five 
Year Plan penod: 

(b) If so. the detaIls thereof: and 

(c) if not, the reasons thereof? 

THE MINISTER OF TEXTILES AND 
MINISTER OF FOOD PROCESSING IN-
DUSTRIES (SHRI SHARAD YADAV): (a) to 
(c). The Ministry of Food Processing Indus-
tries have no proposal to set up food proc-
essing industry in the West Bengal. How-
ever, several plan schemes have been for-
mulated for the development of food proc-
essing sector during 1990-91 in the country. 

Not In Vocabulary Drugs 

6411. DR. BHAGWANDASSRATHOR: 
Will the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether the Medical Stores Depots 
under the Medical Stores Organisation are 
permitted to procure priority drugs on Not in 
Vocabulary basis; 

(b) if not, how much quantity of N.I.V. 
Drugs have been procured every year from 
1985 onward; 

(c) the criteria for the procurement of 
the N.!. V. Drugs on Priority basIs; and 

(d) the names of the companies and 
amount of money spent in procurement of 
the N.!. V. Drugs every year and in each 
Depot? 

THE MINISTER OF STATE OF THE 
MINISTRY OF. HEALTH AND FAMILY 
WELFARE (SHRI RASHEED MASOOO) (a) 
and (c). Yes Sir, The Depots wer~ permitted 
to procure Not in Vocabulary (N.I.V.) Drugs 
In th year 1985 under the following circum-
stances: 

i) To meet emergent demands tor 
natural calamities like floods, 
droughts and earthquakes, elc and 
national calamities. 

Ii) SpeCIal demands reterred to De-
pots i.e., Dispensary at Mecca, etc 
for Haj Pilgrims. 

iii) Demands for foreign assistance 
received from Ministry of External 
Affairs. 

iv) Demands received from our Em-
bassies abroad. 

v) ReqJirements for running a factory 


